
0561 Written A1I81Ders AGRAHAYANA 10, 1888 tSAKA) ~W,;tten Anawer.6S62 

The MJDIaer 01 PIaIuaIDc uul S0-
cial Welfare (Shrt ABoka Mehta): 
The Planning Commission expects to 
.finalise the draft of the Final Report 
by the middle of January, 1967. 

Aid to OrIssa 

2833. Shri Ramachandra MaIllck: 
Shrl -SucihaDsu Du: 

Will the Minister of Planning and 
Social Welfare be pleased to state: 

(a) the total amount required by 
Government of Orissa during the 
}'ourth Plan period; 

\b) the details thereol, and 

(c) the total amount of aid and 
Central assistance proposed to be 
given to the Government of Oriaaa 
during the Fourth Plan period? 

The MInister of PlaAniag and SOCial 
Welfare (Shri Asoka Mehta): ,(a) 
to (c). Against Rs. 305.8 crores in­
dicated in tbe Draft Fourth Five 
Year Plan of Orissa, an amount of 
Rs. 300 crores has been agreed to, 
after discussions. Central Assistance 
10r the Fourth Plan of Orissa is 
tentatively proposed at Rs. 150 erores. 
A statement indicating the details of 
Outlays. is pla\-ed on the Table of 
the House. I Placed in Library. See 
No. LT-7488/66]. 

flOOd Control in Asaam 

211M. Shrl p. C. Borooah: Will the 
Minisler of IrrigatiOn and Power 
b~ pleased to state: 

(a) whether Government have con­
sidered the request of the Assam Gov­
ernment for meeting the gap of R •. 31 B 
lakhs for lIood control in the annual 
plan for thi~ year; and 

b) if so, the decision ta"en in th.· 
In .. tter? 

The MinIster of state in the Minis­
try of Irrl&'atiOn and Power (Dr. K. L. 
Rao): (a) anil (b). 11< against T.II .. 
Plan prav;sion of Rs. 200 lakhs for 
1966-67, the Assam Government have 
now intimated their requirements as 
Rs. 402 lak"s for their continuin, 

flood control schemes. The request 
for additional allocation of funda is 
under consideration. 

FertiUty Control 

2835. Shri Klndar La1: 
Shl'f Vishwa Nath Puuley: 

WIll the Minister of Health and 
J'amily PlannIng be pleased to state: 

(a) Whether it is a fact that invC&lJ­
galion on fertility control with che­
mical agents or Immunological me­
thods have been undertaken by tne 
Central Family Planning Institute 
recently; and 

! b) if so, the res 11 a::: Plereof? 

The MInister of Health and FamJI,. 
Planning (Dr. Sushila Nayar): (a) 
No. 

(b) Does not arise. 

Mechanised Boat caMng smurrled 
TedJles at Kankesantural In Ceylon 

2836. Shrl Klndar Lal: 
Shri ViShwa Nath Pandey: 

1\ Iii the Minister of Finance ue 
pleased to state: 

(.) whether it i. a fact that a 
rr.echanised boat carrying 17 buedles 
or textiles worth about Rs. 2,50,000 
suspected to have been smuggled into 
CeylOn from India was seized by tne 
PolIce at Kankesanturai in North 
Ceylon on the 28th October, 1968; and 

(L) If so, the action taken by Go\'­
ermnent in the mattpr? 

The MInister of F'IIla.Iwe (Shrl 
SachiDdra Chaudhurll: (a) It is re­
ported that on 2Mh October, 1966 the 
police officers in Ceylon seized a 
mechanised boat owned by a Cey­
lonese naional at Valvettlturai In 

Ceylon and recovered 17 bales of 
goods int'luding textiles. 

(b) The concerned customs authori­
ties haove !:jeen asked to enquire If 
the seIzed goods were smuggled out. 
of India. • . 




